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insulated power cables, however, self-
sufficiency is likely to take some time,
although a few schemes nave boen
approved for their manufacture.

PAPERS LAID ON THE TABLE

FOURTH ANNUAL REPORT OF HINDUSTAN
HOUSING FACTORY PRIVATE LTD., AND
THE AUDITORS' REPORT

THE MINISTER oF WORKS, HOUSING
AND SUPPLY (SHRrI K. C. REDD*) : Sir, |
beg to lay on the Table, under sub-section
(1) of section 639 of the Companies Act,
1956, a copy of the Fourth Annual Report
of the Hindustan Housing Factory Private
Limited for the year ending the 31st July,
1957, together with a copy of the Auditors'
Report and the comments of the Comp-
troller and Auditor-General of India
thereon. [Placed in Library. See No. LT-
552/58..]

NOTIFICATION PUBLISHING AMENDMENTS
CINEMATOGRAPH  (CENSORSHIP)
RuULESs, 1951

THE PARLIAMENTARY SECRETARY
T0 THE MINISTER OF INFORMATION
AND  BROADCASTING (SHRI  G.
RAJAGOPALAN) : Sir, on behalf of Shri B.
V. Keskar, I beg to lay on the Table, under
sub-section (3) of section 8 of the
Cinematograph Act, 1952, a copy of the
Ministry of Information and Broadcasting
Notification G.S.R. No. 17, dated the 6th
February, 1958, publishing  further
amendments in the Cinematograph
(Censorship) Rules, 1951. [Placed in
Library. See No. LT-569/58.]

NOTIFICATION PUBLISHING AMENDMENTS IN
COFFEE RULES, 1955

THE MINISTER oF COMMERCE (SHRI N.
KANUNGO) : Sir, I beg to lay on the Table,
under sub-section (3) of section 48 of the
Coffee Act, 1342, a copy of the Ministry of
Commerce and Industry (Department of
Commerce and  Light  Industries)
Notification S.O. No. 11, dated the 6th
February,

1958, publishing further amendments in the
Coffee Rules, 1955. [Placed in Library. See
No. LT-570/58.]

ELECTION TO THE EMPLOYEES*
STATE INSURANCE CORPORATION

MR. CHAIRMAN: Shri M. John, being the
only candidate nominated for election to the
Employees State Insurance Corporation, I
declare him duly elected to be a Member of
the said Corporation.

We take up the Budget discussion.

THE BUDGET (GENERAL), 1958-59 —
General Discussion

MR. CHAIRMAN: Shrimati Savitry Devi
Nigam.
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